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PU B LIC  ACCO U N TS COMM ITTEE

T w x m t b e t h  a m d  F u t y - f o u s t h  R e p o r t s

SH R I ASO K E  K R ISH N A  DUTT 
(D » m  D u n ) :  I beg to  present the
fo llow in g  Reports o f  the Public A c-
counts Com m ittee: —

(1) Tw entieth Report on Para-
graphs 38, S9, 41 and 42 o f the 
R eport o f  the C om ptroller and 
A u ditor G eneral o f India for the 
year 1974-75, Union G overnm ent 
(C iv il)  relating to Purchase o f 
Tents, A ssem bly Springs, A ngola 
Shirting and Gun M etal Ingots.

(2 ) F ifty -fou rth  Report on Para-
graph 15 o f  the Report o f the 
C om ptroller and A uditor General 
at India fo r  the year 1974-75, 
U nion G overnm ent (C iv il) , R eve-
nue Receipts, V olum e I, Indirect 
T ta es  (Custom s R eceipts).

COM M ITTEE ON THE W ELFARE OF 
SCHEDULED C A STE S AN D  SCHE-

DULED TRIBES

F i r s t  a n d  S e v e n t h  R e p o r t s

SHRI SU RAJ B H AN  (A m b a la ): I 
b eg  to  present the follow ing Reports 
(English and Hindi versions) o f the 
Com m ittee on the W elfare of Sche-
duled  Castes and Scheduled Tribes: —

(1 ) First Report on the Ministry 
o f A griculture and Irrigation (D e-
partm ent o f A gricu ltu re )— Allot - 
m en o f land to Scheduled Castes 
and Scheduled Tribes in the Union 
T erritory o f Delhi.

(2 ) Seventh Report on Action 
Taken by  Governm ent on the re-
com m endations contained in their 
Fortieth Report (Fifth Lok Sabha) 
on  the M inistry o f Railways (R ail-
w ay  B oa rd )— Reservation for, and 
em ploym ent of, Scheduled Castes 
and Scheduled Tribes in the W ork-
shops o f  W estern Railway.

cojom rrap o n  *B «w fc* o f  
MEMBERS FBOM THE SITTINGS 

OP TtaB HOt&E
F o u * t h  R e po r t

SHRI N A T W A R L A L  B. PA R M A R  
(D h an du ka ): I beg  to  present the
Fourth Report o f the Com m ittee on 
Absence o f M em bers from  the sittings 
o f the House.

12.30 hrs.

STATEMENT RE. GOVERNMENT 
DECISIONS ON RECOM M ENDA-
TIONS OF O IL PRICES COMMITTEE

THE MINISTER OF PETROLEUM  
AN D  CHEM ICALS AN D  FERTILI-
SERS (SH RI H. N. B A H U G U N A) : 
Mr. Speaker, Sir. Hon’ble Members 
are aw are that the Governm ent o f 
India had set up in March 1974, an
Oil Prices Com m ittee under the 
Chairmanship o f Dr. K. S. Krishna- 
swam y, Deputy G overnor, Reserve 
Bank of India to recom m end pricing 
policies to be follow ed  in the context 
o f the new world crude situation and 
on other connected matters. This 
Com m ittee submitted an Interim R e-
port in February 1975 and G overn -
ment decisions thereon w ere contain-
ed in the Resolution o f 14th July,
1975. The main features o f the new 
pricing arrangement were the deter-
m ination of the price o f indigenous 
crude oil on the principle o f the long 
run social marginal cost o f crude 
(discounted at 10 per cent over 15 

years as life o f the p ro ject), the re-
placem ent o f the system of ‘im port 
parity* in the determination of prices 
of crude oil and petroleum  products, 
by a system of costs in accordance 
with certain norms and parameters 
plus an appropriate return on invest-
ment and the introduction of reten-
tion prices for each product for each 
refinery.

The Oil Prices Committee subm it-
ted its final Report in N ovem ber,
1976. I have the honour to inform  the 
House o f the decisions o f  the G o v -


